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Seventeenth Loksabha
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Title: Need to accord approval to the proposal for construction of roads under
Pradhan Mantri Gram Sadak Yojana in Nagaur Parliamentary Constituency,
Rajasthan-laid.
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HON. CHAIRPERSON : Please ask whatever questions you want to ask but

first please go back to your seats and then you can ask your questions from
there.

... (Interruptions)
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The Lok Sabhagifygfieourned till Sixteen of the Clock.
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16.00 hrs ™
The Lok Sam-qassembkd at Sixteen of the Clock.
(Shri @zﬁ% lilla:fi Mabhtab in the Chair)

14.02 hrs

( nterruptions)
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At this stage, Prof. Sougatq(' g5 Shri Hibi Eden and some other hon. Members
came and .wnf_:n' on the floor near the Table.
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HON. CHAIRPERSON:IAT 452f you are responsible Members of this
House. I would request alld AT, go back to your seats and allow the House
to function. I am told thadithe Government is agreeable to have a structured
discussion in the House OIW?ﬂ:ﬁects you want to discuss. Please allow the
House to function. As resp‘JITJ:ﬂ'UTe Members of this House, I would request all
of you to go back to your sfd®RId allow the House to function.
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16.01 hrs '_'IIJiR,UII*—I(‘LJ;J;SdI,SnISdI"II,dIS'LHd’NI"II,HQdCIHQ
The Lok Sabhca..'_flﬁ-raafjoumed till Eleven of the Clock
on Friday, Jﬁﬁﬁﬂ/&avana 1, 1943 (Saka).
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The Original Version of L%%ﬁ%l_a proceedings 1s available on Parliament
of India Website and Lok Sabhad - the following addresses:

http://www.parliamentofi o[ il mﬁ'
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LIVE TELECAST O@n\_{;ﬂ;ﬂDlNGS OF LOK SABHA
(23

http://www.loksabha.nic.

Lok Sabha proceedings are beinectelecast live on Lok Sabha T.V. Channel.
Live telecast begins at 11 A.M. Pl E |: Lok Sabha sits, till the adjournment of

the House. RUIGIEE
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Published under Rules 379 and j% ot the Rules of Procedure and Conduct of Business

E | ok Sabha (Sixteenth Edition)
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# Available in Master copy of Debate, pl—\q?jﬁa;ﬂ-/
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# Available in Master copy of Debate, pﬁd in Library.

* These Reports were presented to Hon'T\‘-Hfl-IalQ-q'aa‘( Sabha on 13.06.2020 and 25.07.2020 under Direction 71A of
the Directions by the Speaker, Lok Sabh 2 vas pleased to order the printing, publication and circulation of
the Reports under Rule 280 of the Rulesﬁ‘q @-lure and Conduct of Business in Lok Sabha.
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# Treated as laid on the Table.
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